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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1181/2024

In the Matter of:

Neeraj Tiwari | | | | | g Applicant
Versus

State of Uttar Pradesh & Ors. (... Respondent(s)

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 5, M/S
ECOSTAN INFRA PVT. LTD.

I, Satyendra Mishra S/o S/o Shri Prakash Mishra R/o Flat No. 11106, 11th
Floor, Alpine Tower, Mahagun Mywood Gaur City-2, Sector-16, Noida
Extension, Gautam Budh Nagar, U.P.-210306, do hereby solemnly affirm

and state as under:

1. That I am the director of M/s Ecostan Infra Pvt. Ltd., a company
incorporated under the Companies Act, 2013 having its registered
office at office No. 906A, 9™ Floor, Plot No. A-40, I-Thum, Sector-
62, Noida, Gautam Buddha Nagar, Uttar Pradesh-201309.

. That the Prayagraj Municipal Corporation awarded Respondent No.

w

5, the work of clearing and processing 840000 MT legacy waste at
Baswar Dumpsite through bio-remediation vide Letter of Acceptance
dated 06.01.2022. Subsequently, the Prayagraj Municipal
Corporation issued an additional Work Order dated 07.03.2024 for
450000 MT of legacy waste to be processed. Accordingly,

Respondent No. 5 undertook the processing and disposal of a total of

i
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1290000 MT of legacy waste at the Baswar site. A true copy of work
order dated 06.01.2022, Concession Agreement dated 07.01.2022
and Work Order dated 07.03.2024 are collectively annexed herewith

as Annexure-1.

. That the Respondent No. 5 has fully completed processing and
disposal of the entire allotted 1290000 MT of legacy waste,
including by-products such as RDF, C&D waste and bio-soil, as
certified by the Prayagraj Municipal Corporation. The Prayagraj
Municipal Corporation has already issued Completion Certificate
dated 02.01.2025 for the disposal of 1290000 MT legacy waste. A
true copy of the completion certificate dated 02.01.2025 is annexed
herewith as Annexure-2.

. That after completion of the earlier work, the Prayagraj Municipal
Corporation issued another work order dated 05.04.2025 awarding
Respondent No. 5 192407 MT of additional legacy waste for
processing and disposal as per applicable norms. The Respondent
No. 5 has also completed and disposed of this additional quantity.
~ The completion of the work has already been informed by the

___,V:.‘»‘Respondent No. 5 to the Prayagraj Nagar Nigam vide letter dated

1 0.02.2026 and requested for verification through third party agency.

oA true copy of the work order dated 05.04.2025 awarding
Respondent No. 5 192407 MT of additional legacy waste is annexed
herewith as Annexure-3. A true copy of the letter dated 10.02.2026

1s annexed herewith as Annexure-4.

That it is submitted that the Respondent No. 5 has executed awarded
work in adherence to the Solid Waste Management Rules, 2016 and
relevant guidelines issued by the Central Pollution Control Board

(CPCB) and the Hon’ble National Green Tribunal (NGT).



814

DEPONENT
VERIFICATION

Verified ayéwDbiNin _ day lf.IREIEﬂWZ%() that the contents of
this affidavit are true and correct to my knowledge as derived from

the records and that nothing stated herein is false and nothing

N

<&

material has been concealed therefrom.

DEPONENT

ATT

NOTARY BLIC

(INDIA

17 FEB 2026
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Prayagraj Municipal Corboration, Prayagraj (U.P)

Email id- osnagamigam i rediffinail com
Letter of Acceptance

M/S ECOSTAN INFRA PRIVATE LIMITED
11108, Alpine Tower, Mahagun My woods,
Sec 16¢, Greater Noida West,
Gautam Buddha Nagar, U.P.
E-mail: info@ecostaninfra.com

Reference: Tender ID No: 2021_NNAMC_652371_1

Name of the Work : Clearing of Legacy W. ugh Bio-remediation at Baswar, Prayagrai.

tetter No. | | & 2~ / ENV/ 2022 Date: 06/01/2022
Dear Sir, ]

This letter of acceptance is issued to inform you that, pursuant to the technical & financial evaluation
criteria of the bid document published, the bid evaluation committees has selected to offer your company
10 award the work of Clearing of Legaty Waste through Bio-remediation at Baswar, Prayagraj,
Prayagraj Municipal Corporation accept your offer for undertaking the project for following activities :-

la,

SL.No Description of Work / Item(s) Qty | Units | Rate/MT |
100 Clearing of Legacy Waste through Bioremediation | ’ §
from Solid waste plant Baswar, Prayagraj | 100 | wt | 38200

- {Including processing and transportaﬁan from 'si_:e) ! i | iv S f

As per the RFP Document, PMC has right to empanel two bidders and the amount of work will be divided

in the ratio of 60:40. Whereas 60% of the work shall be allocated to L1 and 40% to L2 on matching of the
rates quoted by L1 bidder. _

As per your financial proposal, the total cost of the project (60% of the work i.e 840000 MT Legacy
waste) estimated to be around Rs 32,08,80,000.00 however the financial implications of the work may be
subject to change based on survey done by the agency culminating in terms and condition as mutually
agreed upon. !

This LOA is subjected to final signing of contract agreement that shall contain detail term and conditions
related to the award of work. Hence this LOA does not confer any right/obligation as such and in pursuance
of thf LOA subject to mutual agreement. <
JZYOU are hereby informed to visit yourself and submit the LOA immediately and start the work as soon
a#possible. You are also requested to submit the performance security within 10 days from the issuance of
this LOA to execute agreement between PMC and Agency, the Contract will be signed between Prayagraj
Municipal Corporation and the Agency upon submission of the Performance Guarantee. If Performance
Security is not submitted within 10 days by agency the PMC may cancel this LOA and take necessary action,

Thanking you,

; M\ O
(Ravi Rahjan)
Municipal Commissioner

Copy To: Please kind of information

1. Hon'ble Mayor Ma'am Prayagraj Municipal Corporation )

Municipal commissioner
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M/S ECOSTAN INFRA PVT. LTD.

Flat No-11106, Tower-Alpine,Mahagun,
My woods, Sector-16C, Greater Noida-UP
E-Mail- info@ecostaninfra.com.
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Prayagraj Municipal Corporation, Prayagraj (U.P.)

(Email- osnagarnigam(rediffmail.com)

Letter No: 3 za/‘m[:;/ 2025

Date: oz] ol )’uné'“

TO WHOMESOEVER IT MAY CONCERN

This is Certify that M /s Ecostan Infra Pvt Ltd having GSTN 09AAFCE5456Q1ZW, with work
order no: 1162/ENV/2022, dated: 06/01/2022 and 1176 / 941 /2023-24 dated 07.03.2024,
working for Bio-mining of legacy waste at existing dumpsite Baswar

We hereby confirm that M/s Ecostan Infra Pvt Ltd, have completed its Processing of 1290000
MT of legacy waste and also Disposed all the generated by products in following quantities from
the existing Dumpsite Baswar, Prayagraj Municipal Corporation.

Quantity Quantity RDF Disposed | C&D Disposed | Bio-soil
Awarded Processed Disposed
1290000 1290000 MT 123198.86 MT | 187731.87 MT | 974635.28 MT

The value of Completed work is INR 49,27,80,000.00

,ﬁi\,)u

Envlronm

Engineer

Prayagraj Municlpww
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To,

Director,

ECOSTAN INFRA PRIVATE LIMITED
Corporate office : 906 A, 9TH Floor
1-Thum Tower A, Plot No, 40,

Sec- 62 Noida, Uttar Pradesh.
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Letter No. EIPL/Legacy waste/2025-26/1329 Date: 10/02/2026

To,
Shri Deependra Yadav
The Additional Municipal Commissioner,

Prayagraj Municipal Corporation.

Reference: Hoglo :24-0 / Tafo / 2026, &A1, 05 BRadt 2026

Subject: Regarding Work of Legacy Waste Processing at Baswar Plant
Dear Sir,

Please take reference to your letter dated 05.02.2026 regarding the processing of
legacy waste at the awarded site, it is submitted as under:

That the entire quantity of 192407 MT legacy waste issued vide Work Order/Letter
No. Hodlo: 09 / Thfo/ 2025, Dated 04.04.2025 has been duly processed and
disposed of in accordance with the Solid Waste Management Rules, 2016, and other
applicable guidelines.

In view of the above, we kindly request your good office to appoint a third-party
agency for verification of completion of the aforesaid work, so that the same may be

formally certified at the earliest.

We assure our continued cooperation and commitment towards effective waste
management and environmental compliance.

Yours faithfully,

For ‘:)m:n Infra Private Limited
Vi/ ot

Copy To:

1. The Municipal Commissioner
Prayagraj Nagar Nigam

2. The Officer in Charge, SBM

Ecostan Infra Private Limited

Corporate Office : 906 A, 9th Floor I-Thum Tower A, Plot No. 40, Sec-62, Noida, Uttar Pradesh - 201301
L +91 120 425 5597 @ www.ecostaninfra.com info@ecostaninfra.com
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